Declaration of Assets and Liabilities

[
- ' . Year..20.2.4.2.2022
I,NE/"'AKUMHRI— .......... » Son/daygpbter/wife of SUAHASH. CHANMRA IMALLT (A

T R L R years, be.ronging to .BlHfl&...M.l.ﬁHHN..?.ﬁﬁﬂﬁ,/?ATNﬁ 2

G @”,‘9 service and presently working as ... OFfJCEﬁTTEN)‘}NT(;CBﬁm_(@ :
"'// jae herein below the details of the assets (immovable, movable, bank balance, etc.) of

N o
/4?\ myself, my spouse and dependants*:
! A, Details of movable assets

(Assets in joint name indicating the extent ofj‘oint ownership will also have to be

given)

M sr. l Description , Self ' Spouse -
/ o e Name(s)
o

!
(i -ICash' ]Uo nna] NTL ] NIL _;[,;\JJL [ N
I

o ¥ (i) | Deposits in :
-". .| Banks,-Financial - .000 : e y
: Institutions And ' N o RS A B
Non-Banking ML N ¥ NJL
Financial : /

Dependant-1 Dependant-2

Dependan t—3
Hame Name

Etc. Name

Cpmpanies

(i) | Bonds,

")(\9’ % Debentures and A Ly bl
2 - | Shares in : NIL NIL ML ML N2
ot .| companies

(iv) | Other fi nancraf ' r
institutions, :
Nss, postal - | NTL- Nz | NIL NZL MNTL
Savings, LIC . :
Policies, etc

[ (v) | Motor \'fehicies ! T = :
(detalsof | NTL | pyyy Nzt | NzL MNZL

ma ke etc.) - !

(vi) Jewelle“y (give l%gﬁ%

iEES'h'iSEd 3000 PN MEy L NI b N

value)

(vii) |.Other assets, ;

such as values AT NI NI} NI L NZT)
of claims / e . _ :
interests . -

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed

companies should be given,
* Dependant here means a person substantially dependent on the income of the employee.

B. Details of Immovable assets



[Note: Properties in joint ownership indicating the extent of joint ownership will .

“also have to be“mc-:lr-(':ated] A
T Description ,75(2" Spouse I Dependant-1 , Dependant-2 Dependant-3
No. - ; Name(5) Name Name Etc. Name
(i) Agricultural Land : : o
- Location(s) :
- Survey number(s) NIL Bk )( 3 o

- Extent (Total
measurement)
-Current market value

(ii) | Non-Agricultural Land

: - Location(s) -+

- Survey number(s) NIL NIL
- Exlent (Total
measurement)

-Current market value ek ]

(iil) | Buildings (Commercial
and residential) .
Locatlan(s) . N:”' NI{_— :
- Survey /door : &
number(s)- .
- Extent (Total
measurement)
- Current market s
value - | |
(iv) '| Houses / Apartments, ; ; [

ke
o NzZL| NTL

- Location(s)
-Survey /door

.| number(s)
- Extent (Total
measurement)
- Current market
value

memtnpmery [Nl [ T |

. !(V)'

(2) I give herein below the details of my habllltles/ overdues to public financial
institutions and government dues:-
[Note : Please give separate details for each item)

Sr. Description | Name & address of Bank / Amount outstandmy
{ No, |- i ‘ Financlal Institutions(s) /- f ason. ]
Department (s)
[ (@) [ (i) Loans from Banks [ T | Nt |
(i1} Loans from financial ! ; ]
- |institutions N7} NI
(iii) Government Dues: :
(a) dues to departments
dealing with government NZL
accommodation -
(b) dues to departments
| dealirig with supply of SR 4 o R .
water
(c) dues to departments.
dealing with supply of NTL NTL

electricity




(d) dues to departments 17
deéaling with Felephones NZL

(e) dues to departments
dealing with government NTL
transport (intluc_ﬁng :
aircraft and helicopters)
() Other dues, if any

(i) Income Tax including

"| surcharge [Also indicate
the assessment year upto
which Income Tax Return
filed. Give also Permanent
Account Number (PAN)]
(ii) Wealth Tax [Also :
indicate the assessment MNTL
| year upto which Wealth

Tax return filed.]

(iii) Sales Tax [Only In / NIL

PAN= H v PPK bo53r

case of proprietary -

business) :
L (iv) Property Tax ey N7}

LC Parsenalatafl ...
R, o o] TieTiEggs iy ]

'G‘?.'_fder.'_-- . oy I-F : ] (M/F) .

Date of Birth i E{'g‘ﬁ [6 ]1 [9 ]9 | ¢ | (DD/MM/;/YYY)_ '

. Cl bt
ass/Group FT] (A/B/C)

Cadre T -— — : R :
s : | OFFILE ATTCR bpser (FA RRAGH) |
(Full Name e.a. B.A.S.-Bihar Administrative S‘ervfce, T2

L.7..- Bihar Secretariat Service etc.)

‘Hcmeufst'%ét e L '/_"ATN/? : 7

'rthat the apove details are true to the best of .my

I hereby declare
. knowledge and belief,

Slgnature,... N SERE T

Name of Employee: N.QfﬁKUNHﬁI
Designation; QELTCEAT, THVWT(WF‘?.%I)

Pche:..ﬁ.ﬁ.TNﬁ........
Department; .ﬁ.ZH&Zﬁ.MJA HAN. SoBHAPAT M

Date:.[5:02.: 2021,

rage of the declaration, Asset declaration form

Note: Please sign each _
puter typed (single side)

must be in A4 size white paper with com
in prescribed format,




